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AaoIstant Eqiaeel'5 In C.P.W.D. 

ZZIG. Sbri Inder 1. Malhotra: Will 
the Minister of Workll IUId BolllllDc 
be pleased to state: 

(a) the number Of Assistant Enllne-
er. (Civil, Electrical and Horticultu-
ral) in the Central Public Works De-
partment eligible for confirmation in 
accordance with Govinda Reddy C0m-
mittee's recommendations accepted by 
Government; and 

(b) the number out of them so tar 
confirmed and when the remaining 
will be confirmed? 

The Minister of Works and Houslnc 
(8hri Mebr Chand Khanna): (a) and 
(b). The information is being col-
lected and will be plaoed on the Table 
of the House. 

MllDIralore Water Supply Sohe"", 

%217. Sbri A. S. 
Minister of Health 
state: 

Alva: 
be 

Will the 
plo,s"d to 

(a) whether it is a fact that the 
Mysore Government have forwarded to 
the Centre an estimate for the 
augmentation o.f the Mangalore Water 
Supply Scheme to increase the pre-
sent capacity to cater to a populatIon 

of Ove lakIui and also req\lested for a 
"ant and/or loan for such a Icheme; 
and 

(b) if 10, Government'. reactioD' 
thereon? 

The MIaI8Ier of Health (Dr. SuhUa 
Na:rar): (a) Yes. 

(b) The scbeme wBI returned to the 
State Government for modUlcation in. 
the light of certain comments made 
by the' Oentral Public Health Enilne-· 
erinl Organisation (Directorate G<!-
neral Of Healtb. Services) after a lite' 
inspection. The modiOed 8C heme iI· 
stin awaited ftom the State Govern-
ment. 

Bald on CII1t Fanda 

=11. Sbri D. C. Sharma: WII1 the' 
Minister of I'1DaDcle be pleaaed to' 
state: 

(a) whether of8ces of several' chit 
fund companies promoting lUcky 
draws were raided In Delhi by tbe 
crime branch of the Deihl Police' 
following a large number of com-
plaints of cheating received by the 
Registrar of Chit Funda and their' 
account book. seized; &lid 

(b) it so, the relult of the Inveltl-
g".Itions carried out in the mntler? 

The Minister ot l"InIuIre (Sbrl T. T; 
KrL'lhnamachar\): (a) Yes. Tbe books 
and records: of six companies e ~ 

in carrying on illegal lotteries hove 
been seized. 

(b) The question of prosecuting 
four out of the six ot ~ is under 
consideration. Investigations ure in 
p o~ ss in the ('8",e Of the other 
two companies. 

Sone Barra,ll'e-rllm-road Bridie 

Z218-A. 8hrl Ram Harkh Yadav< 
Will the M.inister of Irrigation aad 
Power he p}(,3sed to st[.l(': 

(a) whether the Sone b.rrng,·-cum-
road d ~ at Indrapurl tlcDr o ~ 

on-Sone has been recently openl.:d tor 
tramc; 




